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(b) whether any terminal benefits
were paid to them; and

(c) if not, the reasons therefor?

The Minleter of State in the Minls-

try of Defente (Shri B, R. Bhagat):
(a) to (e) The information is being
collected and will be laid on the
Table of the House.

Indian Eare Earths

5891. Bhri Viswanatha Menon:
Shri E. K. Naysmar:

Will the Prime Minisier be pleased
to state:

(a) whether it 15 a fact that many
workers were denied employment at
Indian Rare Earths, Eloor, Kerala in
the name of Police Verification; and

(b) if so, how many workers were
denied employment till June, 1967

The Prime Minister and Winister
of Atamic Energy (Shrimati Indirs
Gandhi’': (a) and (b). No. Sir
There was only one case in 1963 in
which a candidate for a post in Indian
Fare Earths was rejected in view of
the police verification report on him.

Visit by Minister without Portlolie
te Orissa

5893, Shri Yashpal Singh:
Shri §, C. fBamanta;

Will the Minister witheut Portfollo
be pleased to state:

sation of Assum (C.A.)

(b) No formal report was prepared
tut a note has been sent to the
Prime Mimwster with & copy sent to
the Food Department for further
action, It 15 not proposed to lay a
copy of the note on the Table of the
House.

1210 hrs.

CALLING ATTENTION TO MATTER

OF URGENT PUBLIC IMPORTANCE

FAlLURE OF TALKS ON THT REORCANIBA-
TION OF ASSAM
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The Minister of Home Afialrs (Shrk
Y. B, Chavan): Sir, the hill areas of
Assam comprising the Garg Hills, the
United Khasi and Jamntia Hulls, the
Mizo and the United Mikir and North
Cachar Hills districts are now ad-
manistered subject to the special pro-
visions of the Suith Schedule to the
Constitution, which confer a certain

There has been a persistent feeling
among a large section of the people
of these areas that the present political
atrangements are not adequate to
satisfy their legitimate aspirations and
to secure accelerated development of



In January this year, we held fur-
ther discussions with the represen-
tstives of the APHLC. We alio
availed of the presence of the Chief
Minister of Assam i Delhi to dis-
cuss the matter with him. During
this discussion we put forwanrd 8 pro-
pusal that a federal structure compos-
ed of federating umits having equal
status not subordinate to one an-
other should provide the basis for this
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suggested that an effort should be
made to resch a consensus on this
matter through a joint

between the representatives of parties

g 8

We had the joint giscussions on
and Oth July, 1967. Thirteen Mem-
bers of Parliament from Assam re-
parties and

|
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52357 Toiks on

"Shrl Nath Pal; What about
award part? i

Tnpt———

1218 hm

MOTION FOR ADJOURNMENT
ALIRGED TATLURE OF GOVERNMENT 10
ENSURE SECURITY FROM ATTACKS BY
NACA HOSTILES IN BORDER AREAS OF
ASSAM AND MANIFUR

Mr, Speaker: Shri Hem Barua
desires to move an adjournment
motion. I would suggest to him to
seek the leave of the House,

Ehrl Nath Pai (Rajapur): It may
be read:

Mr. Speaker: The dismal failure of
Government fo ensure secunly to
boydering areas of Assam and Mani-
pur, a blakant result of erreneous
policy pursued by Government, as
evidenced from the twg suc essive
attacks by Naga hostiles in the
Tamenglong division of Mampur kil-
lng 23 armed constables on the first
occasion and 3 others on the second
PCCas10n.

l.f: TaRpC wPM (7YE)
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Mr, Spesker: It 15 an adjournment
mation.

Shri Hem Barsa (Mangaidai): Is
dhere any objection coming from the
other gide?

Mr. Bpeaker: Let him seek the

Jeave of the BHouse.
mqﬁﬁ:nmmﬁ
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Shri How Berwa: 1 seek the jeave
of the House for my adjournment
‘motion.

No objection—] think.

JULY 17, 1967 Roorganieation of Awem  jaash
ca)

this matier hes boem discussed and
we are lkely to discuss it again lster.

Mz, Bpsaker: have objection
muwua“ﬁznuam...

Mr. Speaker: Those in favour may
rise in their seals,

Some hon, Membars rose—

Mr, Speaker: Leave is grgnted.
Mure than 50 Members are there. I
think we will have it at 4 O’ Clock
n the evening,

e ——

1221 ks,
PAPERS LAID ON THE TABLE
STATEMENT ON DERAILMENT OF ASSAM
Man.

The Minister of Rallways (Shri
C. M. Peonacha): 1 beg to lay on the
Table s statemen: on the dersilment
ot Assam M-1l on the 11th July, 1967,
|Placed in L.brary. See No. LT-1063}.
871.

STATEMEINT REGARDING REPATRIATION OF

LT-1004/67].
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